
203       Re. programmes [ RAJYA SABHA ]       rural development     204 
for overall and employment 

REFERENCE  TO   THE    REPORTED 
OVERCROWDING    IN    GOVERN- 

MENT HOSPITALS IN DELHI— 
Contd 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): Sir, the honour- 
able Member, Mr. J. K. Jain, asked 
me as to what we are going to do with 
regard to the establishment of hos- 
pitals on the periphery of Delhi. Sir, 
f have told on the floor of this House 
and the other House also that we are 
building five hospitals on the peri- 
phery of Delhi and the hospitals 0* 
Hari Nagar and Shahdara are also 
under construction and they are going 
to be big hospitals. So, we hope to 
build seven hospitals on the periphery 
of Delhi. 

SOME HON. MEMBERS: Thank 
you very much. 

 
The House then  adjourned 

for lunch at nine minutes past 
 one of the clock. 

The House reassembled after lunch 
at thirty-three minutes past two of 
the clock. The Vice-Chairman (Shri 
B. Ramakrisbnan) in the Chair. 

RESOLUTION RE. PROGRAMMES 
FOR OVERALL RURAL DEVELOP- 

MENT  AND  EMPLOYMENT—contd. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): The Business 
Advisory Committe have said that the 
Resolution before the House today 
should be finished within two-and-a- 
half hours. There are a number of 
speakers. So the mover will get half- 
an-hour and all others fifteen 
minutes each. 

SHRI SADASHIV BAGAITKAR 
(Maharashtra): I have given an 
amendment. 
THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Yes, you can 
move your amendment after the mover 
has moved the Resolution. 

SHRI SADASHIV BAGAITKAR: 
Am I also expected to finish with 
fifteen minutes? 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN):     We    will  see. 
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'The World Bank President, Mr. 

A. W. Clausen, has said that he has 
been very much impressed by the 
, true revolution that is occurring In 
the countryside of India. Referring 
to the socio-econmic transforma- 
tion of near desert Hissar area in 
Haryana into a prosperous agricul- 
tural one, he gaid, 'This is a success 
story that has not yet received the 
full attention if deserves.' Mr. 
Clausen was making a statement at 
a Press Conference in New Delhi 
on January 22 at the end of his 
five-day visit to the country." 
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The  question was proposed. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Now, the Reso- 
lution has been moved. There is one 
amendment, by Mr. Bagaitkar. You 
can move your amendment without 
any speech. 

SHRI SADASTIIV BAGAITKAR: 
Sir, I beg to move: 

"That after    paragraph   (ii)   the 
following  be inserted, namely: 

'(iia) restart food for work pro- 
gramme and enlarge it to cover 
all States; 

(iib) ask the State Govern- 
ments     to     start     employment 
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[Shri Sadashiv Bagaitkar] 
guarantee schemes in order to 
help vast multitudes living below 
poverty line to earn some liveli- 
hood for themselves; 

(iic) to recast its industrial 
policy with a view to ban pro- 
duction ot all those items of daily 
use like soap, tooth paste, shoes 
etc. by big factories and reserve 
their production by medium and 
small size plants with a view to 
increasing the employment oppor- 
tunities in the rural areas.'" 

The question was proposed. 
THE VICE-CHAIRMAN (SHRI R. 

RAMAKRISHNAN): THe Resolution 
and the amendment are open for dis- 
cussion Shri Nanda. 

SHRI NAKASINGHA PRASAD 
NANDA (Orissa): Mr. Vice-Chair- 
man, Sir, the Resolution which has 
been moved by Mr. Gurudev Gupta 
recognises the need for tirne-bound 
schemes and allocation of adequate 
funds and constitution of a Parlia- 
mentary Committee to oversee the 
implementation of the schemes, which 
would be formulated for overall rural 
development and to solve the problem 
of unemployment. My friend, Mr. 
Bagaitkar, has suggested, in his 
amendment, certain concrete pro- 
grammes like resumption of the Food- 
for-Work Programme and the intro- 
duction of Employment Guarantee 
Scheme and he has also made a sug- 
gestion to reserve certain items for 
production by medium and small size 
plants. I was expecting Mr. Gupta, 
when his name came first in the ballot, 
to give a one sentence, simple Resolu- 
tion, on the twenty-point programme. 
This would have covered everything, 
all problems. I do not know, why he 
took so much labour in drafting this 
Resolution in the form in which he 
has presented it before the House. 
However, Sir, I am happy that even 
Mr. Gupta recognises that there is a 
deficiency in the Sixth Five-Year Plan 
and in the approach of the Govern- 
ment so far as the problems of rural 
development    and     employment    ara 

concerned. He would ilke specific 
schemes, tirne-bound schemes, to 
achieve this objective. He would like 
greater allocation of funds in the 
Budget. He knows that the Budget 
will be presented tomorrow in the 
evening and, certainly, our sugges- 
tions here will not have any impact 
on the Budget which will be presented 
tomorrow, in the evening. Perhaps, 
he has in view the future Budgets of 
this country. 

Sir, before I deal with this question. 
I will just describe what is the picture 
in the rural areas today. In spite of 
our Plans, in spite of several rural 
development schemes, one must take 
the realities into consideration. I 
come from a State which is backward 
and within that State, the area from 
which I come is a hilly area. In this 
area, 40 per cent of the population 
comprise of the Scheduled Castes and 
Scheduled Tribes. This is one of the 
most undeveloped areas. You know 
in most of the villages 70 per cent of 
people cannot afford two meals a day, 
cannot afford two pieces of cloth in 
a year, cannot afford even a small 
hut to live in and sometimes they 
have to live in a place comparable 
to a cowshed. They cannot send their 
children for education, cannot get 
medical aid if they want. The basic 
necessities which, of course, Mr. Gupta 
has mentioned, they do not get. And 
six months in a year they are under- 
employed. They are employed, par- 
tially. Casual employment is there 
in the villages. There is no industry. 
The question of medium or small size 
plant does not arise. The artisans 
who were following their traditional 
occupation, are also fast disappearing. 
That is the rural picture today. When 
I describe this, I do not mean to say 
that nothing has been done, nothing 
has been achieved. There has been 
some achievement in certain sectors, 
but none of these achievements have 
reached the rural areas, and in the 
rural sector it has reached .01 per 
cent of people who are the real 
affluent class, who constitute only 
.01  per  cent  in  the village.    Go to 



 

a village. You may find one indivi- 
dual who is taking all the benefits 
from the block, getting all the bene- 
fits of the development work and the 
bulk of the population in the village 
is neglected. So, some radical think- 
ing is necessary, some basic thinking 
is necessary to develop the rural areas 
of this country. Until we do it, this 
kind of schemes which are in opera- 
tion are certainly not going to help 
bulk of the people of this country. 
When I say, a radical thinking is 
necessary, I must also very clearly 
say what is in my mind. We have 
been experimenting upon a system 
since we achieved independence. We 
started with mixed economy. We 
wanted to please every section of 
people in the society. We wanted to 
be goody-goody with everyone 
in the society and as a result 
■flte could npt slatisJiy anybody. A 
time.lias come when we have to make 
a choice, with whom we want to go. 
If we want elevation of the condition 
of thj. rural poor who are the back- 
bone of our Indian society, for whom 
we talk from our house-tops every- 
where, we have to do some serious 
thinking on the question of our 
approach to these problems. 

The other point that I want to make 
in this context before I give my com- 
ments on thtese problems is, we have 
not succeeded so far in this country 
in normalising any system. If you 
want a ration card, you need a recom- 
mendation from a Member of Parlia- 
ment. If you wani to be admitted to 
thf! hospital, some M.P. must recom- 
mend your case. If your boy has to 
be admitted to the school, a recom- 
mendation from the Member of 
Parliament is necessary. For a rail- 
wa y reservation, a Member of Parlia- 
nunfc must go and get reservation for 
you. Take any number of instances. 
Nothing happens in the normal way. 
Wa have not been able to develop a 
noi mal system in this country. That 
is the greatest tragedy of this coun- 
try that the leaders do not think how 
to go about so that a normal system 
can be achieved and the people should 
get these things in the normal course 
of business. 

The problem of unemployment is 
very acute. There are educated un- 
employed in the ' cities and urban 
areas. As I said, and I think the hon. 
Minister will also agree with me, 90 
per cent of the people in the rural 
area remain under-employed. They 
get seasonal employment throughout 
the year. In this context the Sixth 
Five Year Plan does not fulfil the 
requirements which the hon. mover 
of this Resolution has mentioned. Tt 
does not fulfil any of these require- 
ments./ So far as the question of un- 
employment is concerned, I know 
gradually some boys of the rural 
areas are getting educated. They feel 
frustrated without employment and it 
is going to create a problem even for 
the administration, if not today, in 
five or ten years to come. The way 
the Resolution has been put, there 
can be no controversy about it at 
all. Who does not want all-round 
over-all rural development in this 
country? Is anybody opposed to over- 
all rural development in this country? 
Is anybody opposed to providing 
employment to the unemployed in 
this country, or to formulation of 
tirne-bound programmes and alloca- 
tion of adequate funds for these pro- 
grammes? Nobody is opposed to this. 
But who is doing it? Therefore, 
Sir, whatever we may discuss 
here, I shall not believe that it 
would be possible to achieve this over- 
all development .in the rural areas, 
or to give employment to every able- 
bodied person which is enshrined in. 
the Directive Principles of our Consti- 
tution unless we change our system 
radically atad are successful in 
evolving a system which functions 
without the recommendations of 
Members of Parliament, Members of 
Legislative Assemblies and members 
of various categories who exercise 
power at different levels. Thank you, 
Sir. 

SHRl HAREKRUSHNA MALLICfK 
(Orieaa): Hcfti'able Vice-Chairman, 
Sir, I rise to take part in the deci- 
sion on the Resolution moved by our 
hon'able friend, Shri Gurudev Gupta. 
I really want to emphasise the point 
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[Shri Harekrushha Mallick] 
that this Private Members' Resolu- 
tion from the Theasury Benches is 
practically a revelation as to the 
failure of this Government, Actually 
he has told the truth how this Gov- 
ernment and the other Governments 
over the last thirty years, ever since 
getting freedom, have failed, and 
failed miserably t0 really look 
at the flora-fountain of power 
and purse i.e. the common 
man of this country. The common 
people contribute taxes to run the 
machinery. They contribute their 
votes to form the Governments. But 
after that they remain ignored, 
neglected and sometimes suppressed. 
Well, in this country, it is a matter 
of shame to hear and read in the 
press that a flood wave came and so 
many people died here or there, a 
cold wave came and so many 
hundreds or thousands of people died 
in Bihar, Uttar Pradesh or elsewhere. 
In the summer, due to the heat wave 
also so mahy people die here and 
there. And, above all, there have 
also been waves of dacoities and 
waves of police action here and there, 
killing and molesting people here 
and there. And also there do come 
political waves, either during an elec- 
tion or during a period like an 
emergency, this or that. There also, 
people suffer On the periphery. 

Well, Lord Buddhai when he was 
a child, saw two things. One day, he 
saw an old man and asked his 
charioteer what it was. He said, "He 
is old. Everybody has t0 be old like 
thia and suffer." Another day, he 
saw a coffin being carried away and 
when askud he was told, "Well, this 
is called death. Ohe has to die some 
day." Well . after these things, he 
had to forsake this worldly life and 
go for penance and seek salvation and 
well-being for the mankind. 

Incidentally, I saw at Cape 
Comorin, a place of tourist haunt, a 
fellow citizen, and an hotiourablel 
person, who was then    picking    up 

something and putting into a basket 
which she was carrying like a child 
and on seeing it I found that she was 
carrying dried human excreta to 
keep that area clean. Well, in a city 
like Bombay or Ahmedabad I found 
men and women in yoke dragging a 
cart, possibly to make their living 
because there was no other vocation 
for them. And, incidentally, I remem- 
ber the film "Mother India" and also 
an extract from the novel "The Good 
Earth" when the lady was in yoke. 
It was so painful to read that a tender 
creature like woman was in yoke. 
That is the fate of this nation if we 
see things with our eyes open. But, 
I am sorry, the people who occupy 
offices, either by chance or by mani- 
pulation or by sheer accident, are 
not keeping their outer eyes or inner 
eyes open. I criticise no particular 
group or party. AU those who are 
ih any assignment, those who occupy 
offices of profit or those who repre- 
sent the people are like that. I take 
to task everybody and ask, "How 
long will it continue? And why 
should these things be ignored?" We 
see, for example, the Railway Budget 
has been placed here recently. The 
immediate point of concern is that 
the Railway fares have been raised. 
But has anybody seen that an ordi- 
nary conductor who conducts bogeys 
from station to another, pockets not 
less than Rs. 300 a day in any train? 

Well, come to any other area. Say. 
the telephones and other things. 
Perpetual nuisance is going on. We 
are importing telephones, doing this 
and doing that and raising rates and 
tariffs. But what is the service We 
get false telephone bills. I think all 
the hon. Members here or in the 
other House will share with me the 
same opinion on how we are being 
duped. The STD facility is there 
for our convenience, and that 
convenience is being misused by 
somebody else. 

Well, if an analysis ia made and 
if we enquire, 99.999 per cent of the 



 

people in different offices will be 
found to have disproportionate 
assets. This actually means that 
neither is the Government becoming 
richer nor is the coi&itry becoming 
richer nor are the people becoming 
richer. It is only a few people who 
are in the machinery, wh0 are be- 
coming richer day by day whether 
they are in services or in busmegs,, 
The business houses, compared to 
1947, have multiplied their assets a 
hundred times, two hundred times 
and three hundred times. 

Yesterday only there was a question 
raised by c*ie of our hon. Members 
here, why a concern producing- electri- 
city was being handed over to a 
private firm. Immediately there were 
murmurs in some corners of the 
Hou.se saying, "Why not?" Thi3 is 
how thftigs go on in this country.- 

If we are here t0 represent Borne 
view point or perpetuate some inte- 
rest, the country or the nation will 
never improve. If I drag away all 
the resources to my area or to my 
State or to a corner of the society, 
then the society will remain ailing 
and the country will also remain 
ailing. Budgets after budgets are 
coming. We are failing to reach the 
target, the welfare of the common 
man. He is still having the same 
description pf Mahatma Gandhi. He 
is half-clad, under-fed, and still 
remains poor. On the eve of the 
Budget cartoonists draw the pictures 
of a frail man utoder the burden of 
the taxes, this and that. Actually 
that is not a cartoon. That is the 
real truth. We go to any corner of 
the country, any village. We find 
half-naked and not only under-fed 
but something hungry people also for 
days together. 

My hon. friend has brought this as 
a private Member's bill. As he 
belongs to the Treasury Banches, 
would this be adopted as a Govern- 
ment Bill? 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): It is a resolu- 
tion, 

SHRI HAREKRUSHNA MALLICK: 
accidentally our hon. Prime Minister 
and other3 have been making allega- 
tions that the Opposition was »ot 

coming forward for co-operation. I 
am ready here   t0 adopt such a Bill. 

The common people ito the villages 
are still waiting for some thing to 
happen. Let us talk of even drinking 
water'. In this country more than 75 
per cent of the people do not get a 
tumbler of drinking water any day, 
which is pure, which i3 safe and 
which is without any harm. Well, go 
t0 a*iy part of India, the areas of 
Rajasthan, the areas of Maharashtra, 
the areas of Gujarat, Madhya Pra- 
desh and Haryana. They are in the 
grip of a dreaded disease called the 
Guinea-worm infection due to the 
stagnant water in the ponds and all 
that. Look at the Chambal Valley 
where We have thousands of square 
kilometres of landscape lying arid 
and unused and also misused because 
that has been the hideout for the 
dacoits. Now, why are the people 
 whom we call dacoits takftig to that 
valley and all that? I sometimes say 
that there is not much difference bet- 
ween the Chambal Valley and the 
Valley of Administration. Recently I 
was giving evidence before a com- 
mittee on jail reforms an^ a question 
was asked: Do you think that the 
people who are in the jail should be 
there? And what do you think of 
the people who manage the jails? 
Well, I said: "In most cases the 
people who manage the jails actually 
deserve to be put in jail bacause on 
many occasions innocent people are 
caught and harassed by the adminis- 
trative machinery". Wherever there 
ig police action we find that there is" 
widespread molestation and rape as 
if the police have acquired a right to 
rape. Similarly there have beeri 
massacres of Harijans here and there. 
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(Time-bell rings). Just one or two 
points. The Government is failing to 
spell out the steps they propose to 
take. Even in the President's 
Address they have kept silent on 
thig matter. 

Now we are talking about develop- 
ment and all that.   But the   eastern 
sector is being very grossly ignored. 
They feel as if they are a    colony. 
The   same ia   the   case    with    the 
southern part-    Only  yesterday     an 
hota. Member said how in the southern 
part of the country also, they    feel 
alienated. Then where is India? If we 
remember that book written by late 
Pandit Jawaharlal Nehru, "Discovery 
of India", well, where is   India?    If 
the southern part feels that it is not 
in the   mainstream, if    the    entire 
north-eastern region feels that it   is 
not in the mamstream, if the    vast 
area of Rajasthan    and other    parts 
feel that they are not in the main- 
stream, then who are in   the   maih- 
Btream and where ia the mainstream 
flowing?   Now,    let us    take    Delhi 
itself?    In Delhi itself on the   peri- 
phery we find the same story: there 
is no drihking water;    there is    no 
housing. And the DDA    and    other 
bodieg are going on in    their    own 
way.    In the process you fftid    that 
those whom we are keeping as com- 
missioners, are busy collecting    their 
commissions, those    whom    We    are 
keeping    as collectors, are collecting 
for themselves and those whom    we 
are keping as    Block    Development 
Officers are really blocking the deve- 
lopment of that area.    Now this    is 
the misery of this tountry, how the 
people in the  administrative machi- 
nery are callous and not conscious of 
our  future.    That  is  how  and  why 
every corner of the country is ignored. 
So long a9 even die man is feeling 
ignored, this country is not going to 
make headway.    So it is really time 
for us to see what actually we should 
do.   May I just seek your indulgence 
for one minute  to say that there is 

no sense in presenting such a budget 
like the railway budget which was 
presented to Parliament. And the 
Geftieral Budget is going to be presen- 
ted tomorrow. It is now time for us 
to have a pre-budget discussion, whe- 
ther for railways or for the general 
budget so that for every Ministry in 
the Centre and in the States, there is 
a separate ahd full discussion, so that 
it is a need-based budget, an objective 
budget, a people's budget. Then only 
every aspect of the national scene can 
be looked at properly and in the right 
perspective and we can really pro- 
gress.   Thank you. 

 



221 Be. programmes [26 FEB. 1982]        rural development        222 
for overall ana- employment 

 



223       Re' pntirammes [ RAJYA SABHA ]       rural development     224 
for overall and employment 

 



225 Re  profjicunmes     *  [22  FEB.   19S2]       rural  development       226 
for overall and employment 

 



        227      Re- programme*        T EAJYA SABHA]       rural development     228 
for overall and employment 

 



229 Re-  programmes        [22 FEB^   1982]       rural  development       230 
for overall and employment 

 



231 Re. programmes! [BAJYA SABHA]       rural development        232 
for overall and employment 

 
♦SHRIMATI        ILA    BHATTA- 
CHARYA (Tripura): Hon. Mr. Vice- 
Chairman, I want to speak in my 
mother tongue, Bengali. The Mover 
has moved a good Resolution But 
the idea behind this Resolution is not 
a new one. For a tirne-bound scheme 
the allocation of moriey should be on a 
massive scale. Now the Resolution 
says that a Committee consisting of 
Memberg of Parliament should be 
appointed to overaee whether the pro- 
grammes in the tirne-bound scheme 
are being implemented or not. This 
is a very good proposal and I support 
it. 

After independence we introduced 
tirne-bound programmes through Tive 
Year Plans. Now we are at the laet 
stage of the Sixth Five Year Plan. But 
what is the condition in Indi?? The 
Mover has himself said that more than 
fifty per cent people in our country 
still live below poverty line. So the 
programmes in th" Five Year Plans 
arp not being- implemented properly, 
although we are at the last leg of the 
Sixth Five Year Plan. Mv submission, 
therefore, is that our Five Year Plans 
have failed. 

If we really want to develop our 
rural areas, we must see who are the 

•English translation of the original 
Speech delivered in Bangal!. 



 

inhabitants there. One section of 
population there are agriculturists. 
They constitute eighty per cent of 
rural population. Best belong to the 
classes of artisans—potters, black- 
smiths, weavers etc—and petty 
traders. So those who are landless 
agriculturists, they must be provided 
with land. The Govt, of India has a 
special responsibility to distribute land 
to the landless. Similarly, the Gov- 
ernment will have to undertake other 
programmes to better the economic 
conditions of non-agricultural classes. 

Sir, you know, that eighty per cent 
of rural people depend upon agricul- 
ture. But out of total agricultural 
land forty per cent land belongs to 
the landlords. You can, then, realise 
that land ia in the possession of few 
persons. 

Sir, we know, that our poor agricul- 
turists are under the clutches of 
village money lenders. Due to constaht 
price rise, the prices of agricultural 
inputs are increasing day by day. The 
prices of fertiliser and seeds are 
always on the high side. Consequently, 
the poor agricultrists are forced to sell 
their lands as the agricultural opera- 
tion has become uneconomic for them. 
They are forced to- sell their lands to 
village money lenders even as they 
borrow money from them in times of 
distress by mortgaging their lands 
with them. As they fail to pay their 
debt, the village money lenders ulti- 
mately become masters of their landB. 
This is how our poor agriculturists are 
turning into landless labour in greater 
number day by day. The governments 
of West Bengal and Tripura hava 
adopted a comprehensive plan to save 
our poor agricultural labour. Tbe 
West Bengal Governmeat passed legis- 
lation to recover benami lands so that 
those lands may be redistributed to 
the landless agriculutral workers. But, 
unfortunately, that legislation i„ still 
awaiting the assent of the President I 

reel, aust is accumulating over that 
legislation in the Central Government 
Office. So what is the use oi tirne- 
bound programmes unless w» 
sincerely implement them. 

Sir, the Left Front Government ftf 
West Bengal and Tripura have again 
taken a step to safeguard the interests 
of sharecroppers. Those sharecroppers 
were being ejected from their lauds 
by land-holders. Why today ws g«e 
torture on Harijans? The reason is 
that these Harijans have started voic- 
ing their protests against the low 
minimum wages and eviction from 
their lands at the sweet will of land 
holders. So the big Jotedars have 
Started evicting Harijans from their 
lands out of vengeance. The Govern- 
ments of West Bengal and Tripura 
have enacted legislations to establish 
tenancy rights for sharecroppem. 
Under those legislations, the names s# 
thousands of sharecroppers have been 
registered in Tripura. In West Bengal 
alone the names of ten lakhs share- 
croppers have been registered. Ss 
these are the ways to save our rural 
people from exploitation. 

Sir, for non-agricultural people fe. 
rural areas, the Government should 
create more employment opportunities 
for them. The Government of Indi* 
introduced Food for Work program- 
mes throughout the country in order 
that our rural people may get jobs to. 
times of distress. The purpose of thi* 
programme is to eliminate the chances 
of famine from our rural areas. Dur- 
ing the days of natural calamitics the 
people in West Bengal and the people 
in Tripura came on the brink of 
starvation. But thig Food for Work 
programme saved them from certain 
starvation deaths. We know, before 
the left from government came to 
power in Tripura, starvation deaths 
occurred when people w«p* 
in distress for want of war*. 
But after the introduetion 
of Food for Work   programme thaw. 
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[Shrimati Ila Bhattacharya] 
not a single starvation death haa taken, 
place. So is the case in West Bengal 
and in other States. 

This Food for Work Programme 
has developed rural areas in other 
spheres. Many roada and village 
bridges have been constructed 
under these programmes. Many new 
ponds and embankment have come 
into existence. So these are the ways 
to better the economic condition of 
our rural people. 

Sir, during the seasons of agricultu- 
ral operations our landless agricultu- 
ral workers work in "the fields of 
others. But the land owners pay 
wages to them at their sweet will. 
They ar& not getting justice in this re- 
gard because the government of India 
has not yet enacted Minimum Wages 
Act for them. 

You may remember, sir, that in the 
Winter Session an Honourable Mem- 
ber from Bihar in Lok Sabha, Shri 
A. K. Roy, moved a Resolution urging 
the Central Government to enact the 
Minimum Wages Act, applicable to the 
entire country. But, unfortunately, 
the Central Government has rejected 
that Resolution. Had that Resolution 
seen the light of the Day, it would 
have been impossible to exploit our 
labour by paying them wages at the 
rates of two or three rupees. But 
Honourable Minister Rao Birendra 
Singh did not care to accept guch a 
good proposal, so if We do not take 
up such welfare measures for the 
betterment of rural poor, we can 
never help them despite many tirne- 
bound schemes. Should I think that 
Rao Birendra Singh has acted in this 
manner as per the conditions laid 
down by I.M.F.? We already know 
that under those conditions wages 
cannot be increased. So my firm faith 
is that Honourable Minister Rao 
Birendra Singh refused to fix mini- 
mum' wages for our Labour under the 
pressure of conditions as laid down 
by 1.KLF. 

Sir, the Central Government has 
now introduced National Rural Em- 
ployment Programmeg throughout the 
country in place of Food for Work 
Programme. According to NREP 
programmes the Central Government 
is to supply wheat and rice to the 
State Governments. But these com- 
modities are not being supplied to the 
States as per demands. Tripura is 
getting only one sixth of their quota. 
In regard to West Bengal the supply 
position is worse. In 1981-82 the 
West Bengal demanded an allotment 
of wheat and rice upto tw0 and half 
lakh tons but actually they got twenty 
thousand tons. So it is clear that 
States are not getting assistance from 
the Central Government and without 
that how do you expect that States 
will be able to develop rural areas? 

Sir, you know that Jute Corpora- 
tion of India has a responsibility to- 
wards the jute growers. It is their 
duty to purchase jute from them a* 
remunerative prices fixed by the Cea- 
tral Government. But, unfortunately, 
the J-C.I. is not purchasing; jute direct 
from the growers. In Tripura, \ have 
seen ^h*3 organisation purchasing old 
stock of jute from businessmen. So 
the Central Government should issue 
a directive to J.C.I, to purchase Jute 
direct from the grower3 at fixed fair 
price. It should also be laid down in 
that directive that they should not 
purchase jute even from the agents 
engaged  by businessmen. 

Fo,- the development of India, vil- 
lage Panchayatg should be given wide 
powers. It wiH enable the rural 
people to participate directly inl 
various welfare activities, meant for 
them. It will make them think how 
they can better their lot. In West 
Bengal and Tripura Panchayats have 
done commendable jobs in the inte- 
rests of rural people. But we require 
sufficient money to run Panchayats. 

Sir, for the Sixth Five Year Plan 
the allocation1 of money was to the 
tune of Rs. 90,00D crores. But the 
actual expenditure came to Rs. 97,000 
crores.   We already knew that in th» 
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Sixth Five Year Plan North Eastern 
region was neglected. So even in this 
increased expenditure of Rs. 7,000 
crore3 not a single paisa waa spent for 
that region. 

West Bengal and Tripura are 
famous for their hand-loom cloth. 
Both the States are exporting it to 
earn foreign exchange for the Central 
Government. But what are we doing 
to. improve the condition of weavers? 
These weaver3 are not getting yarn a1 

cheap prices. Consequently, they 
cannot maintain their familieg by 
marketing their products. So my pro- 
posal is that weavers throughout the 
country should be provided with yarn 
and other inputs at subsidised rates. 
This is the way to help our rural 
people. Mere tirne-bound schemes 
will not deliver the goods. 

We have seen green revolution in 
the country. But has it really im- 
proved the lot of rural people? We 
know that rural people are still starv- 
ing, so the basic requirements are: 
Firstly, we must haVe a firm policy for 
the betterment of rural people and, 
secondly, we must grow a mentality 
to implement that policy. My sub- 
mission is that our efforts should be 
sincere *n thig regard. 

I, therefore, support the Resolution 
in principle. But I specially support 
the amendment moved by Honourable 
Member Shri Bagaitkar a9 it relates 
to the re-introduction of Food for 
Work Programmes. I pay special em- 
phasis upon the re-introduction of 
Food for Work Programmes. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN).    Mr. Meena. 

SHRI SADASHTV BAGAITKAR: 
What happened to my name? 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN):   It  is   coming. 

SHRI sAB-ASmV BAGAITKAR: 
When? In the third round? I should 
speak in the first round. Sir, it is 
absolutely wrong.   How -would Mem- 

bers know what amendments I   have 
moved unle3S-.. 

THE VICE-CHAIRMAN (SHRI B. 
RAMAKRISHNAN); Please git down'. 
I will tell you. We are going by the 
usual order and this is the first round. 

 

THE VICE-CHAIRMAN (SHRI B. 
RAMAKRISHNAN): Mr. Jha, I can 
onlv go by the list given to me here. 
In this list under Janata Party Dr. 
Mallick'g name figures first and yours 
ia second. 

SHRl SHIVA CHANDRA JHA: 
That is not the point. You find out 
what happened to my notice. 

THE VICE-CHAIRMAN (SHRI IL 
RAMAKRISHNAN):    I will find out. 
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THE VICE-CHAIRMAN (SHM R 

RAMAKRISHNAN); Before Mr. 
Bagaitkar starts, I must tell you oa* 
thing. There are several other 
speakers, and the hon. Minister has 
said that he would takg about half- 
an-hour, and it is a recommendation 
of the Business Advisory Committee 
that this Resolution should be finished 
today, So, I leave it to the pleasure 
of the House to see nOW Des* *0*^ 
these things can be donle. 
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SHRI SHRIDHAR WASUDEO 
DHABE (Maharashtra): How can it 
be done? It can be continued to nest 
day. 

SHRI SADASHIV BAGAITKAR: 
Mr. Vice-Chairman, Sir, before I 
speak I will read out my amendments. 

SHRI SHRIDHAR WASUDEO 
DHABE: How can he? 

SHRI SADASHIV BAGAITKAR: 
The amendments have been circulated. 
I will read them out. I have moved 
them already. I am sorry you were 
not hare. 

THE VICE-CHAIRMAN (SHRI R 
RAMAKRISHNAN): He has moved it 
already. 

SHRI SADASHIV BAGAITKAR: 
My amendment is: "That after para- 
graph (ii) the following be inserted, 
namely:— 

(ii) restart food for work pro- 
gramme and enlarge it to cover all 
States; 

(iib) ask the State Governments 
to start employment guarantee 
schemes in order to help vast multi- 
tudes living below poverty line to 
earn gome livelihood for themselves: 

(iic) to recast its industrial policy 
with a view to ban production 0f all 
those items of daily use like soap, 
tooth paste, shoes etc, by big facto; 
ries and reserve their production by 
medium and small size plants with 
a view to increasing the employ- 
ment opportunities in the rural 
areas.' " 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): There are four 
more speakers. The Minister wants to 
reply to the debate. Are the speaker* 
prepared to forego their turns? In that 
case I will call the hon). Minister. 
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THE VICE-CHAIRMAN (SHRl R. 

RAMAKRISHNAN); We have only 
half-an-hour now. The Business Ad- 
visory Committee hag decided that we 

should complete this today. What is 
the pleasure of the House? 
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THE VICE-CHAIRMAN (SHRl R. 

RAMAKRISHNAN); We wiH try to 
ask the Minister to be brief. If there 
is any time left after he hag spoken, 
then you can speak. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN):     Mr.   Minister. 

SHRl SHRIDHAR WASUDEO 
DHABE:     Sir,... 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Mr. Dhabe, you 
were not there. Now there is no time. 
The Minister will speak. After that, 
Mr. Gupta will reply. 
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THE VICE-CHAIRMAN (SHRl R. 

RAMAKRISHNAN): I don't mind 
It but the Half-an-Hour discussion has 
to be taken at five, and. the Business 
Advisory Committee sai<j that this 
Resolution has to be completed today. 
(Interruptions)... 

 
THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN); if there is time, 
two minutes can be given but there is 
no time. 

SHRI LAL K. ADVANI (Gujarat): 
He wiH take two minutes only. Mr. 
Gupta is only going to withdraw it, 
Sir. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN);    AU right. 
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THE VICE-CHAIRMAN (SHRI 
R. RAMAKRISHNAN): It is Ibe 
pleasure of the House? Mr. Gupta's 
Resolution stands withdrawn. Mr. 
Bagaitkar, do you want to put your 
amendment to vote? 

SHRI SADASHIV BAGAITKAR: I 
am not pressing it. 

The amendment* was, by leave 
withdrawn. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Half-an-hour 
discussion. Shri Dhabe. 

SHRI SHRIDHAR WASUDEO 
DHABE: Mr. Vice-Chairman, Sir,... 
(Interruptions) 

♦For the text of Amendment vide 
cols... supra. 
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THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): Is it the plea- 
sure of the House that Mr. Gupta's 
Resolution be treated as withdrawn? 
And Mr. Bagaitkar's amendment is 
also not pressed.   (Interruptions) 

SHRI NARASINGHA PRASAD 
NANDA: Sir, the Minister agreed to 
the Resolution. Let the Resolution be 
adopted. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): But he has 
withdrawn it, if it is the pleasure 
of the House.   (Interruptions) 

SHRl NARASINGHA PRASAD 
NANDA;  You put it to vote. 

SHRI LAL K. ADVANI: Sir, you 
had called upon the hon. Member 
to start the Half-an-Hour Discussion 
and now you are coming back to vote. 
It is not the practice of this House. 
Once the other issue has. started, if 
at all there is to be a vote, it can 
only be on the other item. 

THE LEADER OF THE HOUSE 
(SHRI PRANAB KUMAR MUKHER- 
JEE) : Give some concession to the 
new Vice-Chairman. 

THE VICE-CHAIRMAN (SHRI R. 
RAMAKRISHNAN): The Leader 
bears most of the burden. In the din 
the whole thing was lost, j take it that 
the pleasure of the Hous© is that Mr. 
Gupta's Re*oIution stands with- 
drawn. 

The   Resolution** was, by leave, 
withdrawn 

•**For the text of Resolution vide 
cols— supra. _ , 

The Vice-Chairman    Dr.  (Shrimati) 
Najma Heptulla) in the Chair. 

HALF-AN-HOUR DISCUSSION ON 
POINTS ARISING OUT OF THF. 
ANSWER GIVEN IN TBE RAJYA 

SABHA ON THE 23RD DECEMBER, 
19S1 TO UNSTARRED QUESTION 
2829 REGARDING WlTIO>RAWAL 

OF RAIL CONCESSIONS TO 
SPORTS ORGANISATIONS AND 

FEDERATIONS 

SHRI SHRIDHAR WASUDEO 
DHABE (Maharashtra): Madarn 
Vice-Chairman, I am raising an im- 
portant question. The half-an-hour 
discussion relates to the Government 
decision on the withdrawal of the 
railway concessions to the sports or- 
ganisations and federations from 
1-12-1981. The question was asked by 
me and my friend, Mr. Nanda: 

"whether it is a fact that conces- 
sions given to sports organisations 
and federations by the Railways in 
different parts of the country have 
been discontinued; 

"if so, from what date and what 
are the details of the concessions 
discontinued: and 

"whether any representations 
have been received to restore the 
railway concession to teams, players 
and officials protesting against dis- 
continuance and what is Govern- 
ment's decision in this regard?" 

The reply is very vague. He has not 
replied at all. The reply was: 

"Based on the recommendations 
of Rail Tariff Enquiry Committee, 
the facility of rail travel concession 
to sportsmen is extended to their 
participation in national and inter- 
national meets only w.e.f. 
1-12-1981."' 

It is a very serious question. I will 
refer to the recommendations of the 
Rail Tariff Enquiry Committee. The 
recommendations have not been pro- 
bably appreciated or read by the Min- 


